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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PB AT NEW DELHI
IN
0.A. NO. 225 OF 2022

IN THE MATTER OF:

Nitin Dhiman ...APPLICANT
VERSUS

State Of Punjab ...RESPONDENTS

S

STATUS/RESPONSE OF RESPONDENT NO 8 , BAHADURKE TEXTILE &

KENITWEAR ASSOCIATION (SPV_MANAGING 15 MLD CAPACITY CETP AT

LUDHIANA) , IN THE MATTER OF OA 225/2022

MOST RESPECTFULLY SHOWETH:

That upon hearing the IA no 21/2023, Hon'’ble Tribunal was pleased to
implead Bahadurke Road Textile Knitwear Association, Ludhiana, who are
managing 15 mld CETP at Ludhiana, as Respondent No 8 in the matter of

OA 225/2022 vide order dated 24.1.2023.

That the applicant herein a company registered under sec 25 of Companies
Act. It is specifically formed to construct and operate/ manage 15 mld CETP
for its member dyeing units located at Bahadur ke Road Industrial Area,
Ludhiana. Presently it has 36 dyeing units as its member of which 32 are

connected to CETP and 4 units are not in operation.

That as directed by Hon’ble Tribunal during hearing of the matter in OA
225/2021 on 20.4.2023, a chart showing name and discharge details of

each Of 36 members including chemicals used is enclosed herewith as
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Annexure R8-1. Two units are not in operation presently for reason shown

in the annexure.

. That the Respondent has constructed the 15 mld CETP under the Govt of
India (MoEFCC) scheme for assistance for construction of CETPs after
getting Environmental Clearance from MoEFCC under EIA notification of
2006 issued by the ministry under provisions of EP Act 1986. Further, the
project report for 15 mld CETP, prepared by M/S Water Vigil, Ludhiana ,
was submitted to the MoEFCC through Punjab Pollution Control Board and
upon its sanction , the Central Govt sanctioned a grant/ subsidy of Rs 11.25
Crore and State Govt sanctioned a matching subsidy of Rs 5.67 crore
towards construction of said CETP whose total cost is about Rs 34.17 Cr.
The sanction of the MoEFCC permits use of CETP effluent for irrigation
purpose. Accordingly CETP effluent is being discharged in to Buddha Nala
for its use for agricultural purpose for which State Govt is yet to implement
its scheme. A copy of sanction of the 15 mld CETP project by MoEFCC is

enclosed herewith as Annexure R8-2.

. That the entire construction of 15 mld CETP is under taken by the
contractor under direct supervision of an SPV of the Respondent that was
constituted as per guidelines issued by Punjab Pollution Control Board on
12 July 2017. The said SPV had a senior officer of PPCB and other experts/
representatives as per said guidelines. The payment to the contractor was
made only upon approval of PPCB and bills were verified by a committee of

officials including PPCB and PWSB in which Respondent Association had no
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representation. A copy each of the guidelines of PPCB dated 12.7.2017 and
composition of SPV and bill verification sub committee is enclosed herewith
as Annexure R8-3 Colly. None of the members units of 15 mld CETP who
are members of SPV have any technical expertise of their own. It is pertinent
to further mention that none of the member unit connected to CETP is

connected to municipal sewer.

. That the 15 mld CETP was commissioned in Dec 2019. It is only during
operation of the CETP during a check got conducted by the Respondent
through IIT, Ropar it came to light that the contractor had provided
inadequate sludge handling system etc. The Respondent had to therefore,
spend additional about Rs 2 crore to get the system installed as per the

design in the project report.

. That the sanction by the MoEFCC permits discharge of treated effluent from
CETP in to Buddha Nala. Accordingly, carrier line from CETP outlet to
Buddha Nala with due permission from all authorities has also been

construced by the Respondent at a cost of about Rs 6 crore.

That The Govt of Punjab has prepared a project of use of treated water at
CETP and STPs of Ludhiana irrigation pf agricultural land falling between
Buddha Nala at Satluj River at Ludhiana. The same is relied by MoEFCC
while granting EC for the CETP for dyeing units at Ludhiana. A copy of
salient features of the State Govt project for use of treated waste water for
irrigation purpose at Ludhiana through Buddha Nala is enclosed as

Annexure R8-4 colly.
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9. That the 15 mld CETP is presently being operated with due consent of
Punjab Pollution Control Board and the effluent from CETP is meeting
standards prescribed by MoEFCC in Environmental Protection Rules under
EP Act 1986. A copy of latest test report of CETP effluent/ influent is
enclosed herewith as Annexure R8-5. Acoording to this report COD and
BOD of effluent is 124 mg/]l and 26 mg/] respectively. TDS in effluent is

found to be 5384 Mg/l. Heavy metals are also BDL / within limit.

10.That it is pertinent to submit here that TDS of dyeing units engaged in
cotton dyeing is usually found exceeding prescribed limit for TDS (FTDS)
under EP Act 1886 since these units use salt in dyeing operation. Only 20
member units of 15 mld CETP out of 36 members are engagcd in cotton
dyeing. One of the principle reason for same even in cotton dyeing units is
the reduction in water consumption by replacement of winch machines with
new high tech machines as per instructions of State Pollution Control Board.
The water consumption thus reduced by more than 300 percent leading to
higher concentration of pollutants in the effluent from respective units. The
situation further remains grave since PPCB has not prescribed any inlet
standards for CETP ie effluent standards for pre teated waste water reaching
CETP from member units as per MoEFCC notification dated 1.1.2016. A

copy of notification dated 1.1.2016 is enclosed as Annexure R8-6.

11.That a trial at some industries is presently being under taken to reduce
consumption of salt to contain TDS at source. For this purpose two
chemicals namely QC from M/S Rishabh Impex and Precot ® ES 50 from

M/S Premla Chemicals Ltd is being used in very small quantity to achieve
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claimed reduction in salt consumption by about 50 %. Further, tests are
being carried out to optimise use of chemicals at CETP. These trials, if found
successful, would be implementable by all industries using salt to reduce
salt consumption. PPCB cooperation and technical expertise in these trials

will help a lot to get desired results at the earliest.

It is further submitted that we have already installed additional daff system
and augmented sludge handling system at a cost of about Rs 4 crore
recently to take care of TDS at the CETP inlet. Thus the CETP is fully

complying with notified CETP standards.

That it may also not be out of place to mention that about 250 mld treated
sewage from Two STPs, namely Baloke and Jamalpur is discharged in to
Buddha Nallah. Apart from it, about 260 mld untreated sewage from 5
pumping stations is being directly pumped in to Buddha Nallah. Waste water
from dairy complex at U/S and D/S end of Buddha Nallah and electroplating
industries treated effluent is also discharged in to buddha Nallah. A copy of
the report of PPCB dated 4.5.2020 is enclosed herewith as Annexure R8-7.
It is further evident from it that contrary to misconception that industries
are responsible for polluting Buddha Nallah, it is possible to broadly
demonstrate that Buddha Nallah pollution gets diluted with discharge of
treated industrial effluent. Monitoring carried out during covid times when
all industries were shut down, show that COD concentration increased by 25
% while BOD concentration increased by about 20 %. Presently about 70
mld treated CETPs effluents from about 200 industries is discharged in to

Buddha Nallah. Other scattered dyeing industries ( about 54 nos of which 12



(@D
large) , not connected to CETPs, discharge their effluent in to municipal STPs

through municipal sewer system after treatment up to prescribed industry

specific standards with BOD< 30 mg/1.

Réspondent No 8

LUDHIAN
DATED:/ 5;2023
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PB AT NEW DELHI
IN
0.A. NO. 225 OF 2022

IN THE MATTER OF:

Nitin Dhiman ...APPLICANT
VERSUS

State Of Punjab ...RESPONDENTS

AFFIDAVIT

I, Lalit Jain, Chairman of Bahadurke Road Textile Knitwear Association at present
at Ludhiana, do hereby solemnly affirm and declare as under: -

14. That 1 am presently Chairman of Bahadurke Road Textile Knitwear
Association a Company registered under company Act having Registered office at
Swami Vivekanand Marg, Near Kali Mata Mandir, Bazigar Dera, Bahadur ke
Road, Ludhiana and duly authorized by the Company to file accompanying application.

15: That I am fully conversant with case as derived from office record and
competent to swear to this affidavit.
11 That 1 have read the accompanying response and have understood

the contents thereof. The facts stated there in are true and correct to the best of
my knowledge and nothing has been concealed there from.
12, That the Annexures are true copy of the originals.

ertified tar the affidavi SPAIGPA As
28N reaaover & explained to the deponeny

-SCUL2AT wha seemed “orrectly to understang ﬂéﬁﬁ

€342 A1 the q
PR AL INEIme making doave thare 4 DEPONENT

Verified at Ludhiana on this day of May, 2023, I the above named deponent, do hereby verify
that the contents of the above affidavit are true and correct. No part of it is false and nothing

material has been concealed there from.

DEPONENT

ATTESIEDAS \DENTIFIED
S\

\\

[ > - — .
NOTARY Pusuc\ LDH.
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F. No. Q-156017/22/2014-CPW [REB -~ &
Government of India _ -

Ministry of Environment, Forest and Climate Change
(P DIVMO"') . 2" Floor, Prithvi Wing
| Indira Paryavaran Bhawan
Aliganj, Jor Bagh Road
New Delhl-110 003
E-mail: h.kharkwal@nic.in
Telefax: 01124695384

Dated: 18" March, 2016
To, - ¥
The Member Secretary
Punjab State Pollution Control Board
Vatavaran Bhawan, Nabha Road,
Patiala — 147001 )
Punjab v

Subject: Follow-up of the Minutes of the Appraisal Committee meeting on CETPs
held on 03/03/2016- regarding.
- Sir,
I amdirected to enclose the Minutes of the Appraisal Committee Meeting on

CETPs held on 03/03/2016 under the Chairmanship of Dr. Manoranjan Hota, Adviser
(CP), MoEF&CC. :

2. A copy of the minutes is enclosed. The Committee approved the following
proposals:

i. 40 MLD CETP of M/s Punjab Dyers Association (PDA)-Focal Point Module
Ludhiana, Punjab.

ii. 15 MLD CETP by M/s Bahadur Ke Textile & Knitwear

Association (BKTKA) at
Bahadur Ke Road, Ludhiana, Punjab, ¢

3. The State Pollution Control Board may indicate the status of release of State
subsidy to above said CETPs, so as to enable us to take further necessary action for
processing the release of Central share as per the CETP Guidelines.

This may be treated as most urgent.

Encl. as above.

Yours faithfully,
. Sdl-
(Dl:. H. Kharkwal)
doe gl Joint Director (S)
The'ChainnanfManaging Director
M/§ Bahadur Ke Textile &
Knitwear Association (BKTKA)

Clo Jaip Shawls, Bahdur Ke Road,
lndustngl Zone, Ludhiana- 141008, Punjab.
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Committee meeting on Common
(CETPs) held in the Ministry o

te Change on 03/03/2016. .

Minutes of the Appraisal
Effluent Treatment Plants
Environment, Forest & Clima

on Common Effluent Treatment

A meeting of the . ! |
Plants was held 1n the Ministry of Envtronr_nent, Fo'reat and Climate (‘:hange at
New Delhi on 03/03/2016 under the Chairmanship of Dr. Manoranjan Hota,
Adviser (CP). The list of participants is annc;.r.c;l. At the outset the Chairman of
the Committce welcomed the Members of the Cnn}mlttcc attended th_t? meeting
and gave a brief background of the revised guidelines for central assistance to

CETPs, procedures ctc. invited the proponents to make presentation of their

CETP proposals.

2. Joint Director (HK), MOEF&CC informed that the Appraisal Committee

meeting was convened to discuss two new proposals of CETPs submitted as per
CETPs which has been duly recommended and forwarded

revised guidelines on
by the Punjab State Pollution Control Board.

The.following new proposals of CETP were presented and discussed in the

Appraisal Committee

3.
ecting:
3.1 40 MLD CETP of M/s Punjab Dyers Assaciation (PDA)-Focal Point

Module Ludhiana, Punjab

i. The proposal was duly recommended and forwarded by Punjab State
Pollution Control Board (PPCB) for financial assistance for 40 MLD CETP of
the SPV, M/s Punjab Dyers Association (PDA) — Focal Point Module,

. Ludhiana, Punjab. The CETP is based on Physico-Chemical followed by
Advanced Biological treatment systems which is further followed by
disinfection systems. The treated effluent will be discharged at the outfall of
Ludhiana Sewage Treatment Plant (STF) and will be utilized for irrigation of

agricultural land.
n on the project was made by Shri John Thomas,

ii. The brescntatio
Consultant/ Environmental Advisor to PDA- Focal Point Module.
iii. Th.crc are currently 55 industries who are members of the 40 MLD PDA
Focal Point CETP. -

one of the Critical Polluted Areas and has

d for the first 20 Smart Cities to be
on Control

Ludhiana has been identified as

also been recently been selecte
developed in the country. The Member Secretary, Punjab Polluti

Board‘(PPCB) also clarified that the environmental standards were set for
the said CETP achr detailed deliberations with experts from CPCB, Punjab
ﬁimg\tgtpral SUmversity, PPCB. Apart from the Real ' Time Effluent

onitoring Systems; PPCB will be al i ETP
Aenene ‘ . larly monitor the CET!

iv.
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n technically appraised by Guru Nanak
a and I[IT Madras, Chennai; as well as been

Viability by Punjab National Bank.

v. The Project DPR has t?cc
Engineering College, Ludhian
assessed for Techno Economic

vi. The proponent has that the treated effluent shall be discharged
and utilized for irrigation purpose. Member Secretary, PPCB also confirmed
that Government of Punjab has approved the project for providing
conveyance system for carrying treated cffluents from the STPs and CETPs
— d that they have stipulated a

in Ludhiana for irrigation and also gtate
condition in the Consent To Establish as the farmers shall be made aware

that the water supplicd to them is treated cffluent.

mentioned

PPCB has informed that a Special Purpose Vehicle

for the CETP with the Director of Industries,
ho will be.by default be part of the Managing
ate Government nominecs.

®i. The Member Sccretary,
(SPV) will be constituted
Government of Punjab w
Board of the SPV apart from other St

PPCB has stated that the basic construction

viii. The Member Seccretary, _
rs Association, Ludhiana has been

activities of the CETP of the Punjab Dye
taken up by the project proponent to demonstrate PDA-Focal Point

Moc"lule’s commitment td the project and does not have much bearing on
assistahce component on the overall scale and cost of the project.

The Qverall cost of the 40 MLD CETP and laboratory is ¥55.40 crores as per

the following details:
[ CETP & Laboratory -
- Civil works ¥24.93 crores
Electro Mechanical Components | ¥27.70 crores
Design & Drawing %2.77 crores
Sub Total ¥55.40 crores |
The Source of Funding for the project as indicated by the Project Proponent

. are as per the following details:

CETP & Laboratory

$15.00 crores

Central Assistance
. | State Govt. Assistance ¥7.50 crores
| PDA’s own funds %7.50 crores

Additional funding to be sourced | 25.40 crores
by PDA from Financial institutions
Sub Total ¥55.40 crores

‘xi.  The Proponent indicated that Punj i
. indic jab National Bank (PNB) has appraised
the financial viability of the project and has indicated its in-gfinciplc




xii. The proponent

X1i1.

X1V,

XV.

bR
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willingness to finance upto an amount of !’49:55 crores ta cover the project

and associatcd cosis.

informed that the current 22 km long conveyance gystem is
ith the CETP at a lower jevel. The logistics, jnfrastructure

costs - CAPEX and OPEX do not support cconomic viability of recycle /
reuse of treated i current circumstances.

effluent within industries under ]
The same would cause further environmental burden linked to high energy
consumption towart

{s pumping, evaporation etc.

.ohment and Sludge Management Plan and has
ber of the Common Hazardous Waste TSDF at
an agreement already signed up for disposal of

The project has an Envit
confirmed that it is Mem
Nimbua. Derabassi and has
siudge into this facility.

The pr;()pDnCl‘lt has confirmed that a icgal. agreement has been made
between the gPV and its 55 Members regarding their roles, responsibilities -
and the sharing of the capital and O&M costs; as specified under the CSS

guidelines..

The project would be completed in 18 months.

- As per the revised Central Sector Schemes guidelines for CETPs involving
primary, secondary and tertiary treatment; financial assistance would be
provided by Gol to the tune of 50% of maximum project cost or 1.5
crore/MLD capacity, .subject to a ceiling of I15 crores per CETP.
Considering the project is eligible for Central subsidy, the Committee
approved Central subsidy of 15 crores for the project.

After-a detailed deliberations, the Committee recommend /approved the 40

MLD /CETP of M/s Punjab Dyers Association, Ludhiana, Punjab.

4.

s ' | R .
15 MLD CETP by M/s Bahadur Ke Textile & Knitwear Association

(BKTKA) at Bahadur Ke Road, Ludhiana, Punjab.

‘.
i)

i)

The proponent has informed that there are currently 23 i . _
are Members of the CETP Association. y 23 industries, which

A presentation of the proposal was mad
' e by Sh. Pardeep K
JBR Technologies Pvt. LFd., Ludhiana and the consultant OI; th:rgl?{r'l‘[?; e

Earlier, the proposal of CE
TP was based S ;
Technol ased on Zero Li
ook park Sou ey g ey
reluctance of Banker) f;‘l‘ finam_:ial assistance for 15 MLD CE%’E1 Eolton
8 for the disbursement ance for ZLD P{hBut G e
, the proposal

81 % ce which is based on




iv)

vii)

viii)

xi)
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aerobic biological system for tertiary treatment in the Phase-I. The ZLD will
be considered in Phase-IL.

Thc' project proponent has indicated their intention to initiate the CETP
based on conventional treatment system in Phase-I. They may adopt ZLD in
the Phase-Il for which they will apply to the MoEF&CC at a later stage as

an up-gradation case. o e

The Association informed that a dedicated piped conveyance system will be
laid to carry the effluent from 23 units to the CETP and this conveyance
system has been approved by the Municipal Corporation, Ludhiana.

The Association also informed that the sludge generated from the CETP be
"transported to the Common Hazardous Waste Treatment and Disposal
. Facility, Nimbua, Dera Bassi, Punjab, which is a scientifically designed

disposal site duly approved by the Govt, of Punjab. The Association has

obtained the Membership of the facility.

The financial appraisél for the CETP which is based on aerobic biological
system has been done by the Bank of Baroda, MID Corporate Branch,
Ludhiana.

Member Secretary, Punjab State Pollution' Control Board has confirmed
that the Consent to Establish (CTE) has been issued by PPCB based on the

ZLD.

The proponent m response to the.query regarding adoption of an lon
Exchange in tertiary phase of non-ZLD based CETP, stated that lon

Exchange would help in increasing the lifc of RO membranes when ZLD will
be adopted in Phase-II, '

‘The proponent informed the Committee that they have ah:
‘ ead t
commitment from the State Government for assistance to the tune gf :8100
crores and requested GOI to provide financial assi

gl stan P
nitate’ a non-ZLD based CETP in Phase-] and th oo ari pepmineian to

The total project cost ; |
following: of the 15 MLD CETp 18 ¥51.11 crores ag per the

e ————

_E&_laﬁ\\ Total Cogt
B
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4| Water pipeline cost ¥2.25 1
| 5 Road Repair (Lumpsumj ?0'15 T
6| Mechanical & Electrical 212.69
17 _|Interest during construction period 7198
8 | Misc. fixed assets (Lumpsum) 20.25
9 | Electricity security (1400 KW @R2000 /KW) %0.28
10 | Preliminary & Pre-operative expenditure %1.00
11 | Working capital margin X1.25
12 .| Contingency . : %1.22
TOTAL I51.11

- maximum. Considering the project is of 15

The source of funding for the project as indicated by the proponent are as
follows:

1 | MOEF&CC subsidy (50%) %15.00 crores i
2 | State Govt. Subsidy (25%) X 7.50 crores
3 | Members contribution (25%) . % 7.50 crores

.4 | Members contribution by way of | ¥21.11 crores

loan from bank -

TOTAL | Z51.11 crores

The Association has already taken the approval from the Bank of
Baroda, a Nationalized Bank, for a loan of ¥37.35 crores out of which an |
amount of ¥21.11 crores will be available by the proponent.

With regard to the high cost of the CETP- project, the proponent clarified
that the'CETP is to be constructed in vertical horizon with lot of civil work
depending upon the soil bearing capacity of the area. The Techno Economic
Viability (TEV) study has included all the aspects before giving financial
approval to the project. The total cost of Plant & Machinery of CETP is
¥41.75 crores and the cost of sewerage line & disposal line & other misc. is

. ¥9.36 crores. The proponent however clarified that the Committee may

approve the funds as per the CETP guidelines. The SPCB also supported
their proposition and also stated the State Board has committed for the
State share of ¥10 crores as per the CETP guidelines.

As per the revised Central Sector Schemes guidelines for CETPs involving
primary/ secondary/ tertiary treatment; financial assistance would be
provided by Gol to the tune of 50% of maximum cost of the project or ¥1.5
crore/MLD capacity,. or subject to a ceiling of ¥T15 crores per CETP
MLD capacity, the Commit

approved for Central subsidy of ¥11.25 crores for the project. e

The Govt. of Punjab has already given a commitment letter vi
; 5 t
No.10/87/2015 (STE-5) in October, 2015 for 210.00 er vide letter Memo

. . Crorﬁ - -
of the project. \ S as State share
. /S Ny
’ K;;{ Ludhiana 5
\
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he- Par‘ticipants who att
PR s t ended the m
W*ﬂigal C°mg‘;l;°:n %‘;%ing of Common Efﬂu:::i’i‘l;gr of the -
P (s CETPS) N 5 3/2016 in Indira Parya eatment
st

o

—Name & Address .
\ Designation \

s"
| —— ;
| NO» - Manoranjan  Hota,  Advi =
N Dr. \a, viser, M
1}1 | pvironment, Forest &iChmate Change, New Delhy Df\ s W
| ——TDr. Neelam, Scientist. 'E' of Ministry of Science &
7| fochnology, New Delh b Rl
L Sheri Ankush Tewari (EE) of Central Polluti
3| Board, Delhi. olition Gontrol | Member
L —TMs pratima Gupta, Director, Niti Ayog, N i
7| Ms : : o New Delhi | Memb
g Dr. Babu Ram, Member Secretary, Punjab Pollution \ Mernb:' ' \
[ Control Board (SPCB), Punjab \
——Sheri Abhijit Roy, Und ' | |
% - Sherl Ab‘l_llt oy, Under Secretary, IFD, MoEF&CC, Member
| New Delhi_ S j
”Fﬁ.‘_ Dr. H. Kharkwal, Joint Director/Scientist ‘D', C.P. Member
Division, MoEF&CC, New Delhi Secretary k

oot s eI 7
.tz | Sheri Prithipal Bhalla, Punjab Dyers Association
M Punjab.
—=—1Shri Vijay Mehtani, Vice President......Dyers Association
- | Focal Point Module Ludhiana, Punjab.

ShriAjit Maruthe, Technical Adviser, Punjab Dyers
M, Ludhiana, Punjab,

Shri John Thomas, Consultant, Punjab Dycrs\ Proponent

: Assqgciation Ludhiana, Punjab.
Prof. Vivek Dhawan, Punjab Dyers Association,

Ludhiana, Punjab. ;
13. | Sheri Er. Harbir Singh, SEE, Punjab, Pollution Control\ Proponent

- Board, Zonal Officer, Ludhiana, Punjab.
14, | Shri Vishal Jain, Director, Amar Ind. Ltd. Ludhiana,| Proponent

' Punjab. , .
15." |Sheri Pradeep Singh, Technical Director, JBR Proponent
| Technologies Pvt. Ltd. Ludhiana, Punjab.
16. | ShriLalit Jain, MD, Bahadur Ke Knit wears & Textiles
Association, Ludhiana, Punjab.
17. | Sheri Rajueer Gupta, Director, Bah
| & Textiles Association, Ludhiana, Punjab. B L e
+/18. | Sheri Arun Jain, Director, Jain Shawals, Ludhiana, Proponept 7

o Punjab.

Proponent \

Proponent.

Proponent

Proponent

Proponent

adur Ke Knit wears Proponent

..........

P L)
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PUNJAB POLLUTION CONTROL BOARD
| VATAVARAN BHAWAN, NABHA ROAD, PATIALA
OFFICE ORDER
No. BEE(Z0-2}/LDH/CETP/ 3‘7’

Date... Ja D?.?-P’Q‘

Subject:- Procedure to be adopted for “the utilization of Grant-in-Aid
received from the Government of India and the Government of
Punjab for setting up of CETPs being provided for the dyeing
industries at Ludhiana. :

g

There 1s a proposal to provide 3 Common Bffluent Treatment

Plants {CETPs) of vapacity 50 MLD, 40 MLD and 15 MLD for the dyeing

clusters ol Ludhiana namely Tajpur Road & Rahon Road, Focal Point and

Rahadurke Road respectively. These projects are to be executed by Special

Purpose Vehicies [SPVs) constituted by the respective industrial associations.

There is proposal to establish these CETPs projects under the Centrally

Sponsored Schemes of the Ministry of Environment, Forest & Climate Change,

Govt. of India and the cost is to be shared by the beneficiary associations, State

and the Cendre as per the sharing pattern decided under the relevant scheme.

To ensure the transpavency, proper financial procedures, quality
contrel and proper v tilization of funds, it has heen decicled to adopt following
procedure and guidslines for the utilization of Grant-in<Aid received/to be

received from Central and State Government for the installation of 15 MLD

CETP of Bahadurke Road dyeing cluster at Ludhiana and two other CETPs of

40 MLD and 50 MLD being provided at Ludhiana;

1) The Special -urpose Vehicle (SPV) shail nominate following additional
membiers on the Board of Direc’ors & get it approved from the Competent
Autherity under the provisions of Companies Act, 1956 The list of
reconstitited Board of Directors shall be uploaded on the website

immediately after reconstitution:-

[ 8r. | Members of Board | Designation | To be nominated | Remaris

{ No | from Various by

+ . |departments = | AL A i o ’

1. | Representative BDirector Director of | To  represent  the
| from the Deptt, of Industries, Govt, of | industrial i=sues and
| Industnes & Punjab, Deptt. of | to facilitate the
' Crinmerce, Punjab industries & | various clearances at

inot below the rank Commerce.) Govt. level,

il '-?f_%:-@,@l. e R N T AT RO

4. | Representalive Director CEQ, PWSSE PWSSE  has the|

from Punjab Water specialization for
i Bupply & Bewerage installing STP
i Hoard {not below projects  and  have
5 the rank of expertise in tendering
! Superindending and execution of civil
Lo | Engeed. ~ e Gk SE RS e el

Pugn lof g




from State/ |
. | Central Govt
Se Charted Accountant

Wty * Controller
_'.@mﬁe&ﬁemunmj

Di’rmmm’a’ﬁd two
S fmm the. assmimim sidc will bc ccnsﬁmted The Mamxgmg
ttee may mqua"it &he chamnan, Pun_]ab Palmtzon Contmi Bﬁa:rd {11]
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a)

e meeting & shall be confirmued and signed by the Presiding Officer at

i

xidi)

such meeling. : ;
Except with the permission of the Presiding Officer, no business

' wwhich is not entered in the agenda, shall be transacted at any
= meeting. Business shall be transacted in the order in which it is

®iv)

X1}

xvith

‘entered in the agenda.

The meeting of the committee will be held al Ludhiana for
conducting the proceedings wand minutes of the meeting will be
cirenlated preferably within 7 working dayé to the Chairperson,
Member Secretary and the Chiel Environmental Engineer, Punjab
Pollution Control Beard, Ludhiana.

- The SPV (M/s Bahadurke Textile & Knitwear Association) will

arrange an office for the managing committee of 8PV at Ludhiana
and depute stalf for performing various activities te be carried out
by the commities. .

Any expenditure related 1o the activities being performed by the
managing committee shall be borne by the 8PV (Bahadurke Textile
e Knitwear Association). :

The committee will ensure that the funds reserved by the
association/ 8PV shall not be used for any other purpose than for
which the Grant-in-Aid has been released by the Centre and the

State Government 1

xvifi} The committee shafl ensure complete transparency, proper quality

control and to follow financial procedures laid down by the

Government [tom time to time.

A committe: namely work verification commiltee of the following officers

will get the quality of work verified at the site.

a)
b)

c)

Environmental Engineer, Regional Office, PPCB, Ludhiana.
Executive Engineer, Punjab Water Supply & Sewerage Board,

Ludhiana.

Deputy Controller/Assistant Controller (Finance & Accounts),
Punjab Poilution Control Board, Patiala. A
Environmental Engineer, Regional Office, PPCB, Ludhiana

will be the member convener of the committee. The technical members of

the work verification committee as mentioned at a) and b) above, will

regularly visit the projeet site and take the following actions:

1

Submi the progress report o the concerned Senior Environmental

Enginser/ Chief Environmental Engineer of the Punjab Pollution
Control Board at Ludhiana. ;

Page dof 8
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; .. Chairman efthc Pun;ah Pnihxtmﬁﬁmtmi Buard at Head
;_'Qﬂ'u:c, Vatavaran mamn, Nabha Road, Patiala

7

. déeﬁcateri aﬁgounis of the Qmm’; 1mm;atm‘mmi by Senior Env:ronmentat
i Eﬁgmecr Zenal Office, PPCB, Lu(ihmna] to an ESCROW Account 1o be
maintained by ‘the 5PV under the jumt signature of Chief Environmental
'l_gmeer and Semar Envimnmenla ;

i "_,néser, Punjab Pollution Control
: _mﬁ, Tonal ¢ ifice, Ludl’uima far the mlease! reimbursement - of
~ Central/ State mis:am: mtam-m-md} '

B The abeve'EB‘(:RGW chmunt will be apened b;r the SPV. Thm aceoum

atathwmd mmimy of PPLB e, Scmm Etmronmntal Enmneer, Pz.m}ab
"’m?ﬁumm Comm-t ﬂoard mai Oﬁigse, Ludm'- le st will transfer




guam ntm:'-xxf that amoun vakmt"cr thﬁ amannt m'_ tioned in thﬁ UC

. Ccfaf*mij Stait- assistance sha!l fﬁmam with the PPCB and the same is
mqmmd to be submitted by thﬂ SPV.

B WﬂI ma:mtam dedicated head c;i‘ am:ounta in s:he respective cash

book tu:_d:.aH the receipts and expenditure/ release of payments are to be
mtrrrd- in this cash bock as per proper procedure laid down and
pmmnbed under the financial riles. ”

11} ‘l"he managing committee constituted by tin, 8PV will submit the bills to

12)

13)

14}

the Senior Environmental ?ngim:c:r, Punjab Pollulion Control Board,
Ludhiana with copy to the Convener of work verification committee
{Eavifgﬁmmml Engineer, PPCRB, Regional Office, Ludhiana) for release of
payt;m__ﬁf. The SPV will submit bills alongwith the following documents:

4) _f-EZ-#-p;:nditum-staéément verified by C.A. : ‘

b .:-ﬂ':l:;_m'tcd Engineer Certifionte,

o) Coloured photographs of the work done at site.

d) Ehl!a duly signed by the authorized signatories of the SPV.

_ The bills are to he submitted bitanonthly and shall be
minhnum of the amount of Rs. 2 Crores. In case, there is any deviation
of billing patern while finalizing the tender document, same may be
adopted only after the concurrence of the Competent Authority of the
Punijab Pollution Control Board,

An amaunt of 10% of tetal bill amount/ project cost will be deducted
from the runaing bills as a security and will be released adter monitoring
oft‘hr* projects for one year after the completion and commissioning of
the CETP on achieving the desired results for which the CETP is designed
for. Further, during this period of one year, in case é.ny defect is observed
in t[’ie Civil, Mechanical or any other component of CETP or in case, the
ﬁmdmg agency (Central/ Btate Government) has any observation or it
has.nju_;;t accepted the utilization certificate, the security amount will not
by r?ic_;e:sed till the rectification of such defects or final approval by the
funding agency. ; '

The Punjab Pothution Control Board will engage an agencyl(ies) for Third

Party Inspection (T#1) snd Third Party Audit (TPA). The TPI and TPA .

rrt;_:nc_:.rtj will e submitted to the PPCB and final report within 1 month
firoim tém: completion of the project. Term of reference (TOR) for TPI and
TPA will be luid down separaiely.

'rm Punjab Pollution Contro! Board will cngaga a Third party rhonitoring

ag_&m
TP atleast two months bﬁmm the comp%chon cf t&xe pm;eci s0 as to

» for petiod of one year for the evaiuation/ pcrfcrnmcc of the

c

Daga&éfa




rtificate cribied fon g@ﬁm‘ma with fo!lwmgﬁacumenw
a) Ex?*ndxmcsmmm.mw ified by C.
b) Chm'i-éd Engineer Certificate.

¢) Caimum:i photographs et“ the work dene at site. ;
d) Bifls dﬁaiy signed by the aui%’wmd signatories of the SPV.
H’a} Any cmxdmun imiposed Lw’ ﬁ‘tﬁ: (%ﬁwmm;:m of India and the Gnvemmem
" of Pun ab while mmtlumng nuﬁ miﬁa&m& the Grant-in-Aid for the CETP
pr oyci will have to be complied by the SPV and all the stakeholders.

The W {B%hadurke Textile & Koitwear Association) shall constitute

e
~3

another n‘mr‘wgmg committes and put in place a foolproof mechanism for
the npux_*agrm and maintenance of the CETP atleast two month before the
cg;.mpiéiﬁ&f; :c}f the project so as to ensure smooth and efficient operation
of lil:wf-{Z:Eii‘?. i ‘ '
18} The 8PV shall have to \r_mm;;isé' with any athwdarecnocns issu-(:d by the
Central Govenument/State Government/ Punja%z’i.?oilution Control Board
with respect to the utilization or funds and the execution of the project.
fihis order shall also be applicable for the utilization of funds and
execution of all the 3 No. CETP projects of capacity 15 MLD, 40 MLD & 50 MLD

for dycing/textile industries of Ludhiana city.

B e

M'eiﬁhe«r Secretary

Endet. N, Sigec Date

: A copy af the above is fnmardcz! to the Secretary, Ministry of
Environment, Forest & Climate Change, Govt. of India, New Delhi in reference
1o the Grant-in-Aid received for 15 MLD CETP (Bahadurke Road dycing cluster,
Ludhiara) ms«*wad vide C.P, Division icm*r no; - 1501'?,‘23/2014 -CPW datcd
22-03- 3017‘

a.x Member Secretary
Endst. Ne, oo e e Date

A Gtiljw of the above 18 forwarded io me iallawing for information

and necessary action:- _ - ¥ '
The Additional Chief Sceretary, Deptt. of Local Govt., Pun_lab Chand:garh ?
The Principal Secretary, Dt pv; 01‘ Seience, Techno}ogy & Eam@‘emmcnt, Govt
of Punjah; Chandzg,azh ;
The vr‘nm;m Seare tary, T}epﬁ of- ﬁ?nwm,{}wt of Pu.zuab ﬂharzdxgarh A







322

__C-::#
| ' 7
S UNIAE " PUNJAB POLLUTION CONTROL BOARD
Zonal Office-11, E-648-B, Backside CICU Office, Phase-5, Focal Point, Ludhiana.

Website:- www.ppeb.gov.in

)

S\ T/
|

Office Dispatch No :

Date:
Application No: /8251904

Registered/Speed Post

Industry Registration ID:  RI4LDH3737982

To,
Rajneesh Gupta
Bahadur Ke Road
Ludhiana,Punjab-141008
Renewal of consent no. CTOW/Varied/LDH3/2020/11846013 dated 10.09.2020 granted under the provisions

Subject:
. of the Water (Prevention & Control of Pollution) Acty 1974.

1. Particulars of Consent to Operate under Water Act, 1974 granted fo the industry

' |I Consent tao Operate Certificate No. . CTOW/Renewal/LDH3/2022/18251904
| Date of issue : ¥ 83 Dloswieez,
' Date of expiry : o 04/01/2023
I{—Cerﬁﬁute Type: ' Renewal._ .
Previous CTO No. & Validity : - ! CTOW/Renewal/LDH3/2021/15312553
| i e From: 18/10/2021] Ta:31/03/2022
2. Particulars of the industry e N o YRR o | ._
| Name & Designation of the Applicant '_ iy Rajneesh Gupta, (Director)
Address of Industrial premises 5 | Bahadur Ke Textile & Knitwear Association,
: . womwesein | Baldurke Road):
% o | Ludhiana East, Ludhiana 1ii-141008
Capital Investment of the Industry T . |2555.0 lakhs ‘
Category of Industry Red
Type of Industry Common effluent treatment plant.
- | Scale of the Industry Small L }
| Office District Ludhiana lii &_J

"This is compitter generated document from OCMMS by PPCB”
Bakadur Ke Textile & Knitwear Association, Bahadirke Road Ludhiara East, Ludhiani 1t 1411004
= Fagel
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il mferénge to the request made by the Spy for rene )
” ::':)! of Pollution) Act, 1974 for the operation of CETp l\;’iﬂ&i}consent granted by the Board under the Wate, (Prevention
(o "

" ity of consent to operate granted to SPV for the i D vi
validity © operation of CETP 15 MLD vide no.
IT"E}W,-VanedILDH3f'2020” 11846013 dated 10.09.2020 (Expiry on 3].03.2021) under the Water (Prevention & Conr lof
(1 ytion) Act, 1974, Eencweg Iade no. CTOW/Renewal/LDH3/2021/15312553 dated 18.10.2021 (Expiry on 31.03.2022), s
2 oby further renewe IUPtﬂh 012023, with the same conditions as mentioned therein and additional conditions that-.
?s 2 SPV shiilgogeeite the up-gradation and stabilize the upgraded CETP by 31.07.2022 under any circumstances and no
) er time will be . ) _
5”’%!}],5 project propenent may also develop the vermicomposting / composting to manage the solid waste.
3 The project proponent shall not throw burn or burry any solid wastes in open outside premises or in drain / water bodies,
1 The project proponent shall promote use of alternatives of single use plastics (SUP) and awareness to discourage use of plastic,
nrough their Corporate Environment Responsibility (CER) activities,
: The project proponent shall ensure that there are no usages of single use plastic- thermocol disposable items such as water
pottles /-water pouches/water cups, plates, forks, spoons, straw etc. and single use decorating material made of plastic-thermocol
o:any other nombiodegradable material in the premises.
All other contents sha]f remain unchanged. This letter shall remain appended with the original consents issued to SPV for
operation of CETP 15 MLD under the Water (Prevention & Control of Pollution) Act, 1974.

SO SO M T
; % e ¥ x4 ™ {Gursharan Dass Garg)
et 2 Y e 7 o Environmental Engineer
For & on bebalf
of
(Punjab Pollution Control Board)

Endst. No.: et i : . Dated:

05/07/2022

{Gursharan Dass Garg)
Environmental Engineer

For & on behalf
of
(Punjab Pollution Control Board)

. "This is computer generated document Srom OCMMS by PPCE™
Bahaclir K¢ Toriile & Knitwear Association, Bl farke Rood, Ldhiamy Eaxt, Luethiom fie, 14110

——
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; ‘- - _ . Punjab Dyers Association
%) . Jag ygHE JIgH °dF
=—=  PUNJAB POLLUTION CONTROL BOARD

‘%y Zonal Office-11, 3" Floor, Savitri Complex-I, Dholewal Chowk, G.T. Road, Ludhiana.

Ph. 0161-2533350 E-Mail: seezo2ldhppcb@yahoo.com

No. S 8.3....... | Date..gz/ﬁ. /3

To
The General Secretary,

Punjab Dyers Association,
24, Navrattan Complex,
Cheema Chowk,
Ludhiana.

Sub: 100% Treatment of Wastewater at Ludhiana (Project
estimate for the domestic sewer of Ludhiana City after
treatment at sewage treatment plant through Budha
Nallah and by constructing net work of distributing /
water courses).

| QR It is intimated that the Government of Punjab, Dept. of Science,

Technology & Environment, Chandigarh has forwarded a scheme on the
subject cited matter, as prepared by Department of Irrigation, Punjab.

A copy of the said report is enclosed for your record and further
necessary action in the matter relating to Environmental Clearance of the
proposed CETP.

DA/As above

(.
Environmental E%gi !eer
Senior Environmental Engineer

('/.J
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DIVISIBN
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E DOMESTIC SEDWERAF‘E OF LUHDIANA
STP THROUGH BUDHA NALLAHA AND BY
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1 " Total Cost of the Rs. 120.28 Lac
| | estimate |
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PUNJAN POLLUTION CONTROL BOARD VATAVARAN BHAVAN,
NAHLA ROAD, PATIALA
WATER ANALYSIS REPORT

L. Laboraory Sample No, -2 96-28020 FLOLil, Monitoring/2023

2 ULR No. LI RTER0AS LR OCOMIO0M5 S

A Nume of Industey MIS Buhadurke Textile of Knilsyveor Assoclote
(CETP-1SMELY), Lasd s

4. Name of Sample coflecting Officer Er. Bhigam, ALE, Sh Sonu Kumar, SA

5. Designation of the officer nuthorizing Test  Environmental  Eogineer,  Regioonl  Office,

Ludhiana- 1]

B. Type of Sample Cirab
7. Diite &Time of Sample colleetion 15.4.2023
8. Date &Time of Sumple recelpt in Lab, 16,4,2023
9, Period of Analysis 10.4,2023 10 02,05 2023
10. Test Methods As per relevant purts of 18:302518:1622 &
Methads of AIMITA
Results
Sr. | Parameters Equalization [ Outlor | Outletel | Qutlet | Treated | Final
No. tank ol DAF | Clarifloculator | of SBR | water | Outlet
storago nt |
Tank Buddha-
_ Nalah
I : 2 74 7.8 7. S O R
2 _mmods@ummw 219 92 84 /i o - YR
3| Color (PC.U) 140 05 85 70 I
d | Chemical  Oxygen  Demand 142 330 320 * IR8 124 12
5 Whnt Oxypon Demtand 270 100 80 kF] 26 24
[ m I.'cu ditrogen m 16.6 12.2 4 48 32 3k |
7 | Towl D Solids mpl 5781 5812 SH3K 6021 5184 ng... ]
& __| Pheno Cumpmmdw 4.6 21 BDL BRL | BDL | BDL
9 | Sulphide mg/l 8.6 1.2 4.0 BDL BOL | BDL
10_| Total o mg/l BoL BOL HDL BDL | BOL | BbL
11| Oil & Grease mg/l 1 20 78 | BDL | BDL | BDL
12 | SAR 33,9 262 22,5 20.5 16 15
13 | RSC 030 00 024 0.23 (1 SN
14| MLSS mgl : - g 3560 S
|5 ’!&vss l'll& I ] o - :QI‘FD - . g
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the Ist January, 2016

S.0. 4(f).—In exercise of the powers conferred by sections 6 and 25 of the Environment (Protection)
Act, 1986 (29 of 1986), the Central Government hereby makes the following rules further to amend the
Environment (Protection) Rules, 1986, namely:—

. Short- title and Commencement.—(1)These rules may be called the Environment (Protection)
Amendment Rules, 2015. i

(2) They shall come into force on the date of their publication in the Official Gazette,
2. In the Environment (Protection) Rules, 1986, in Schedule-T—
() the serial number 41 and the entries relating thereto, shall-be omitted:

(b) for serial number 55 and the entries relating thereto, the following serial number and entries shall be
substituted, namely:—

S. No. Industry Parameter Standards
(1) (2) (3) 4)
©85. Common Effluent
Treatment
Plants(CETP) )
A. Inlet Quality For each Common Effluent Treatment Plant (CETP), the State Board will
Standards prescribe Inlet Quality Standards for General Parameters, Ammonical-
Nitrogen and Heavy metals as per design of the Common Effluent Treatment
Plant (CETP) and local needs & conditions.

- B: Treated Max. permissible values
Effluent Quality (in milligram/litre except for pH and Temperature)
Standards Into inland On land for Into sea
surface water irrigation

General Parameters o
pH 6-9 6-9 6-9

Biological Oxygen 30 100 100
Demand, BOD;, 27°C

Chemical Oxygen 250 250 250+
Demand (COD)

Total Suspended Solids 100 100 100
(TSS)

Fixed Dissolved Solids 2100% 2100% *
(FDS) 8
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Specific parameters

Temperature, ° C

Shall not
exceed more
than 5°C above
ambient water

Shall not
exceed more
than 5°C above
ambient water

Shall not
exceed more
than 5°C above
ambient water

lemperature lemperature temperature
il & Grease 10 10 10
Ammonical —Nitrogen 50 Ng ¥ 50
Total Kjeldahl 50 Ns ¥ 50
Nitrogen (TKN)
Nitrate- Nitrogen - 10 Ng ¥ 50
Phosphates, as P 5 NS* NS*
Chlorides 1000 1000 ns ¥
Sulphates, as SO, 1000 1000 l\iS*
Flouride 2 2 I5
Sulphides, as S 2 2 5
Phenolic compounds | 1 5
(as CcHsOH)

_Total Res. Chlorine 1 1 [
Zinc ) 15 15
Iron 3 3 3
Copper 3 3 3
Trivalent Chromium 2 2 2
Manganese 2 Ns 2
Nickel 3 g |
Arsenic - 0.2 stfc 0.2
Cyanide, as CN 0.2 NS 0.2
Vanedium 0.2 NS* 0.2
Lead 0.1 NS 0.1
Hexavalent Chromium 0.1 NS* 0.1
Selemt.Jm 0.05 NS* 0.05
Cadmium 0.05 NS % 0.05
Mercury 0.01 Ns ¥ 0.01
Bio-assay test As per industry- | As per As per

specific industry- industry-
standards specific specific
standards standards

*NS-Not specified
Notes:

I "Discharge of treated effluent into sea shall be throu
discharges shall be converted to marine outfalls. In
minimum initial dilution of 150 times at the point of
times at a point 100 m away from discharge point, th

Oxygen Demand (COD) limit:

gh proper marine outfall. The existing shore
cases where the marine outfall provides a
discharge and a minimum dilution of 1500
en, the State Board may relax the Chemical

=D
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Provided that the maximum permissible value for Chemical Oxygen Demand (COD) in treated
effluent shall be 500 milligram/litre.
aximum permissible Fixed Dissolved Solids (FDS) contribution by constituent units of a

Common Effluent Treatment Plant (CETP) shall be 1000 milligram/litre. In cases where Fixed

Dissolved Solids (FDS) concentration in raw water used by the constituent units is alrcady high

(i.e. it is more than | 100 milligram/litre) then the maximum permissible value for Fixed Dissolved

Solids (FDS) in treated effluent shall be accordingly modified by the State Board.

3. In case of discharge of treated effluent on land for irrigation, the impact on soil and groundwater
quality shall be monitored twice a year (pre- and post-monsoon) by Common Effluent Treatment
Plants (CETP) management. For combined discharge of treated effluent and sewage on land for
irrigation, the mixing ratio with sewage shall be prescribed by State Board.

=

4. Specific parameters for some important sectors, selected from sector-specific standards

Sector Specific Parameters

Textile Bio-assay test, Total Chromium, Sulphide, Phenolic compounds

Electroplating Industries | Oil & Grease, Ammonia-Nitrogen, Nickel, Hexavalent Chromium,
Total Chromium, Copper, Zinc, Lead, Iron, Cadmium, Cyanide,
Fluorides, Sulphides, Phosphates, Sulphates,

Tanneries Sulphides, Total Chromium, Oil & Grease, Chlorides

Dye & Dye Intermediate | Oil & Grease, Phenolic compounds, Cadmium, Copper, Manganese,
Lead, Mercury, Nickel, Zinc, Hexavalent Chromium, Total Chromium,
Bio-assay test, Chlorides, Sulphates,

Organic chemicals Oil & Grease, Bio-assay test, Nitrates, Arsenic, Hexavalent Chromium,
manufacturing industry | Total Chromium, Lead, Cyanide, Zinc, Mercury, Copper, Nickel.
Phenolic compounds, Sulphides

| Pharmaceutical industry- Oil & Grease, Bio-assay test, Merél._lry. Arsenic, Hexavalent
Chromium, Lead, Cyanide, Phenolic compounds, Sulphides,
Phosphates.”

[F. No. Q-15017/18/2014-CPW]
Dr. RASHID HASAN, Advisor

Note- The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (1) vide number S.0. 844(E), dated the 19th November, 1986 and subsequently amended vide the
following notifications;—

S.0. 433(E), dated the 18" April 1987; G.S.R. 176(E) dated the 2" April, 1996; G.S.R. 97(E), dated the
18" February, 2009; G.S.R. 149(E), dated the 4" March, 2009; G.S.R. 543(E), dated the 22" July, 2009:
G.S.R. 739(E), dated the 9" September, 2010; G.S.R. 809(E), dated the 4™ October, 2010, G.S.R 215(E),
dated the 15" March, 2011; G.S.R. 221(E), dated the 18" March, 2011; G.S.R. 354(E), dated the 2™ May,
2011; G.S.R. 424(E), dated the 1" June, 2011; G.S.R. 446(E), dated the 13" June, 2011: G.S.R. 152(E), dated
the 16" March, 2012; G.S.R. 266(E), dated the 30" March, 2012; and G.S.R. 277(E), dated the
31" March, 2012; and G.S.R. 820(E), dated the 9" November, 2012; G.SR. 176(E), dated the 18" March,
2013; G.S.R. 535(E), dated the 7" August, 2013; G.S.R. 771(E), dated the 11" December, 2013; G.S.R. 2(E).
dated the 2 January, 2014; G.S.R. 229 (E), dated the 28" March, 2014; G.S.R. 232(E), dated the 31* March,
2014; G.S.R. 325(E). dated the 07" May, 2014, G.S.R. 612(E), dated the 25" August, 2014; G.S.R. 789(E).
dated the IIth November, 2014 and lastly amended vide notification S.0. 3305(E), dated the
7th December, 2015.

Prinied by the Manager, Government ol India Press, Ring® Road, Mayapuri, New Delhi-110064
e and Published by the Controller of Publications, Delhi- 1 10054.
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=2 Punjab Pollution Control Board
Regional Office-111
Savitri Complex-1, (Dada Motors), Third Floor, Dholewal Chowk, G.T. Road, Ludhiana

e ppcbro3@yanoQ.com |
No./ R.O/LDH-111/ SPL-& {Rue to curfew, through email only) Date 04.05,2020
To

The Senior Environmental Engineer,
Punjab Pollution Control Board,
Zonal Office-11, Ludhiana.
Sub: Quality of Budha Nallah and non-utilization of the designed capacities of the

Sewage Treatment Plants installed at Ludhiana.

The Ludhiana City is an Industrial town and has mainly two types of effluent ie.

domestic/ commercial effluent and industrial effluent. The domestic and industrial effluents of the city are

_ discharged into Sewerage system laid by Municipal Corporation, Ludhiana. In addition, two dairy

" complexes located at Tajpur Road and at Haibowal discharge their effluent directly into Buddha Nallah. A
major part of the effluent of the city is discharged into Buddha Nallah leading to River Sutlej near village

Walipur and other part is discharged directly into River Sutlej near village Kasabaad from the outlet of
5TPs at Bhattian,

G 23

In the year 2019, the effluent of the city was assessed as under:

4. Discharge from Budha Nallah into river Satluj = About 600 MLD
5. Discharge from outlet of STPs at Bhattian into river Satluj = About 161 MLD
6. Total Discharge of the city into river Satluj . = About 761 MLD

Now, due to COVID-19 situation, the Govt. of Punjab has imposed curfew/ lockdown from
March, 2020 and the industries & the commercial establishments are closed from the same day,

Presently the source of efﬂu'ent.generation in the city, during this periad, is domestic only, Effluent
wEf Q‘ samples from the outlets of all the STPs & from the outfall of Buddha Nallah into River Sutlej were
collected on 03.04.2020 and results of the same are received through email from Zonal Lab. To assess
the change in the water quality at the above Outlets, the analysis results for the month of Aﬁrih 2020
have been compared with the average results of the months of Jan, 2020 to March, 2020 and are as

under:-
STP Balloke, 152 MLD
Sr. |  Parameters Jan, | Feb, | March, [ Average resuits of April, | Permissible |
| no. 2020 | 2020 | 2020 | these three months | 2020 limits
1 |pH 74 | 7.26 7.2 73 6.5 6.5-9.0
L ,- e
2. | Bio-Chemical Oxygen | 30 | 40 48 39.33 a2 <30 g/ |
Demand mg/| e A |
3. |[Chemical Oxygen | 152 | 200 240 197.33 184 | Fimcs
Demand mgj! i i
' 4. |Total  Suspended | 56 120 128 101.33 65 <100 mg/l |
|____| Solid mg/I S S
5. | Fecal Coliform | <1.8 | 1200 | 2100 1650.00 1700 <1000 |
MPN/100 m| B, = et
STP Balloke, 105 MLD
| Sr, Parameters Jan, | Feb, | March, Average reEJQEfMT April, | Permissible |
| no, 2020 | 2020 | 2020 | these three months | 2020 | limits |
‘ 1. | pH 78 | 7.63 7.6 ¥ ! 23 | 6590 |
1 |
b [ o R
-2, | Blo-Chemical Oxygen | 25 L 21.67 [ 26 4 <30 mg/l |
| __[Demandmgn ik, A8 ek’ (il >




' Chemical

Oxygen P %
Fw—toemand mg)) 12.67 W\ 3
\ 4. | otal Suspended N\
__| Solid maj ’ 42 <100 mgyj S
\ \Feca\ B j
o : [ [ <tooo %
sTp Jamalpur, 48 MLp
Feb, | March, Averéga results of | April, | Permissible |
|
2020 | 2020 | these three months | 2020 limits
27 | 79 78 | 737 6590 \
20 T 233.33 195 [ "<30mgn |
S . S |
620 546 696.00 560 r
312 | 208 285,33 384 | <100 mg/l |
700000 | 150000 3333333 14300 | <iooo |
mg—g L__________n
snp ‘Bhattian, 111 MLD e L
Paramet 3 - s
se three months 2020 | limits
‘ o 73 69 | 6590
| Bid-Chemical Oxygen | 50 55 ﬁl\ —-———-i
Cemand mg/l 9 | <30 mg/l |
3. gl‘;i‘ln;i::;im g Oxygen 224 230 271.33 180 -H__]
4. | Totai Suspended Soid | 78R 90
mafl . mw
| 'S. | Fecal Coliform MPN/100 | 3500000 12000 z
il 1 300 <iooo
BTt e o
; B I
STP Bhattian, 50 MLD
sr. Parameters Jan, | Feb, | March Average results of
no. 20820 Zgiﬂ 2_(;1;0 these three months *‘,"‘e
1. |pH 5 g
| 2. | Bio-Chemical Oxygen | & 40 20
Demand mg/I
3. | Chemical Oxygen | 44 148 88
Demand mg/l i |}
4. | Total Suspended | 20 34 32
Solid ma/|
5 | Fecal Coliform | 45 | 600 | 2100 . W o6
|| men100 mi S P
Budha Nallah at Walipur
— Manth of sampling | pH | COD | BOD | T. Coli Cali N
f ;gm;l':f mg/l | mg/l | (MPN/ 100 mi) (Mpnuoo mi)
Colecton e 7030 73 500 |170 9400000 3300000
PO":Ee ARG 6.6 | 500 |180 | 11000000 2100000 “““\
Budhha Mar 2020 76 (344 |10 300000 [Tomome 1700000
Nallah at “Averageresultsof | 7.2 | 448 | 157 | 7866667 l *'1
Walipur ee months St
*tgll,%ezt:zro 73 [605 |10 12000000 | 38,0000 .y
B e A




# details to be given in the remarks column.

Note:

—
=
L
5]
Z
=
S
=
(=
Q
—

1Mrmth of sampling | Na Fe Z 36 T.Cr. | HCr. [ Ni cd [pb |
= ey mg/l | mg/t | mg/l| mg/l | mg/l | ma/l | mg/l | mg/I | mg/t !
R T —— e ) A LAt ] "
Jan 2020 160 186 | 153 |029 [024 [BOL |039 [BOL 8oL |
| Feb 2020 129 982 |094 |0.15 [BDL |BDL |BDL
| Mar2020 366 | 108 | 063 |017 |BDL |BDL | BOL
| Average results of | 218,33 | 13,07 | 1,03 | 0.20 | 0.08 | BDL | 0.13 I'BDL
| these three | !.
months | I | |
| April 2020 71 67 075|019 |BDL |BDL |0.06 | BDL  BDL |
Flow of Budha Nallah (as per data of Deptt of Water Resources) .
| Sr. Parameters Jan, | Feb, | Mar, Average results of April, ‘
| no. 2020 | 2020 | 2020 | these three months | 2020 |
1. | Average per day| 586 | 575 | 576 579 469.75 |
Flow (MLD)

The BOD is taken as a main parameter for classification of Rivers and drains. Walipur is the final
confluence point of the Buddha Nallah with river Satluj, the quality of which is being monitored by the
Board on menthly Basis. So as to assess the pollution level, pollution load is required to be assessed in
terms of BOD. The flow data of Budha Nallah is taken from the drainage department. The BOD load
calculated is as under;-

Sr. | Parameters Average result of (Jan 20, |  April, 2020 Il
no. Feb 20 & March 2020 ]
1 | Flow (MLD) 579 469.75 |
2 | BOD at Walipur (mg/l) 157 190 E
Total BOD Load (kg/day) 90903 89252.5 |

From the above, it is concluded that during the month of April, 2020 the:

1. Discharge of the city has reduced to about 19% due to closure of the industrial and commercial

activities.
2. Level of BOD has increased in the Budha Nallah by about 21%.
3. BOD load in the Budha Nallh has decreased by about 2% due to less quantity of flow in it.
4. Due to less quantity of flow in it, the flow in Budha Nallah looks better.
It is further intimated that the following sewage treatment plants are installed at Ludhiana:

Sr No, Location Capacity in MLD Operational Status |
1 Jamalpur 48 Non operational
2 Bhattian 111 Operational
13 50 Operational
G Balloke 152 Operational
5 105 Operational |

Thus, the operational capacity of STPs at Ludhiana is 418 MLD,

As per the data avallable from the Department of Water Resources and Municipal Corporation

Ludhiana, for the month of April, 20200, it has been found that:

| Discharge of effluent of the city into river Satiuj through Budha Nallah | About 470 Mg

Discharge of effiuent of the city into river Satluj through outiats of About 141 MD

STPs at Bhattian STP

Total Discharge of the city

———

’Rec . i
ord of the efflyent lreated at the various STPs at Ludhiana reye

-

|

About 611 MLD ’

als as under:



DR | cap | utilised cap | Unutilised Capacity | @

present working STPs MLD MLD MLD 4o
@M Jemalpur | 4g 0 T g
111 MLD Bhattian 111 90.9 20.57
"50 MLD Bhattian 50 50.2 -0.08
152 MLD Balloke 152 107.45 43.81

105 MLD Balloke ' 105 103.37 2.19
Total 466 351.9?2 114.49

This data shows that In the month of April, 2020 the whole effluent generation in the city is
domestic only. Out of 611 MLD of total effluent generated in this month, about 352 MLD of effluent has
been treated and about 259 MLD was discharged untreated, Out of this untreated 259 MLD, about 66

MLD is due to non utilization of the full capacities of the STPS while about 193 MLD is due to gap in the
treatment capacities of the STPs.

Keeping in view of the above it is recommended that the matter may be taken up with the =

Municipal Corporation Ludhiana to utilize the full capacities of the existing STPs.

!I AL A
210
Environfmental Er‘i’i’ﬁZer

7d



